3255 Written Answers

t{ReTIRED OFFICERS WHO ARE DRAWING
THEIR PENSIONS

317. Surt B. N. BHARGAVA: Will
the Minister of HuoME Arrams be
pleased to state the number of em-
ployees, grade-wise, of the Ministry
of Home Affairs and its attached and
subordinate offices, who retired dur-
ing the year ending on the 31st De-
cember, 1960, 31st December, 1961 and
31st December, 1962 and have since
started drawing their pensions and
have also been paid their provident
fund, gratuity, etc.?]
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¥[Tee MINISTER or STATE 1IN THE
MINISTRY or HOME AFFAIRS
(Srrt R. M. Hajgarwavis): A state-
ment containing the requisite informa-
tion is laid on the Table of the House]
[See Appendix XLVI, Annexure No.
291.
STRIKE BY sTUDENTS OF ILIT. HoOSTEL,

MADRAS

818. Surt SUNDAR MANI PATEL:
Will the Minister of EpucaTioN be
pleased to state:

(a) whether students putting up 1n
the Hostel of Indian Institute of Tech-

nology, Madras, recently went on
strike; and

(b) if go, for what purpose and
what action has been taken in this
regard?

THE MINISTER or
(Surt M. C. CHAGLA):

(b) Does not arise.

EDUCATION
(a) No, Sir.

INQUIRIES AGAINST CERTAIN LA.S.
OFFICERS

819, SHrr R. S. KHANDEKAR: Will
the Minister of HOME AFFAIRS be
pleased to state tre outcome of inqui-

+[ 1 English translation.

[5 MAR. 1964]

to Questions 32560

ries recently instituted against certain:
I.A.S: officers borne on the Madhya
Pradesh Cadre?

Tur MINISTER or STATE I THE'
MINISTRY or HOME AFFAIRS
(SHRt R. M. HAJarNAvis): One 1.A.S.
Officer wag compulsorily retired by
an order passed on 25th January 1964
and an inquiry against a retired 1.A.S.
officer is pending.

GazETTED OFFICERS UNDER SUSPENSION

320. Sert M. P. BHARGAVA: Will
the Minister of HoME AFFAIRs be
pleased to state:

(a) the number of Gazetted Officers,.
Ministry-wise, who were under sus-
pension on the 1st January, 1964;

(b) what is the duration of their-
suspension;

(¢) how many of them gre being
prosecuted in courts at present; and

(d) the number of those against
whom departmental proceedings are-
in progress?

Tue MINISTER ofF STATE 1IN THE
MINISTRY oF HOME AFFAIRS
(Surr R. M HaJARNAvVIS): (a) to (d)
The information, which is being
collected, will be Jaid on the Table
of the House, as soon as it is avail-
able.

L

PASs PERCENTAGE OF SCIENCE sSTUDENTS
v M. B. HicHER SECONDARY ScHOOL,
New DerLHI

321, Ser1 V. M. CHORDIA: Will the
Minister of* EpucaTioN be pleased
to state what was the pass percentage
of clasg IX Science students in the-
Annual Examinations held by the-
Municipal Boys Higher Secondary:
School, New Delhi, in each of the last.
five years?



